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rent stages of construction in Rajouri
Garden, Wazirpur, Bodella, Shalimar
Bagh, Lawrence Road Rampurs,
Janakpuri and Pitampura.

(e) Subject to availability of funds
and building materials, it may be
possible to provide houses to persons
registered under the New Registration
Scheme 1979 in 5 to 7 years time.

Mobile Standard Rent

*204. SHRI ATAL BIHARI VAJ.
PAYEE. Will the Minister of WORKS
AND HOUSING be pleased to state:

" (a) whether there is g proposal to

provide a_‘Mobile Standard Rent’ for
changing the Rent Contro] Act in ¢rder
to provide for the rising cost of main-
tenance and repairs of the rented
buildings; if so, the main features
thereof;

(b) whether such a proposal is like-
ly to adversely affect the interests of
the tenants. and

(¢) steps contemplated by Govern-
ment to protect interests of tenants
presently undey great pressure from
landlordg keen to profiteer out of the
sharp spurt in rents that has taken
place lately?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Rent control is
a State Subject. However, no such
proposal has yet been finalised as far
as the Delhi Rent Control Act, 1958 is
congerned.

(b) Doeg not arise in view of (a)
above.

(¢) Under Section 9 of the Delhi
Rent Control Act, every tenant has a
right to approach the Controller for
fixing the Standard Rent of the pre-
miseg under Section 6 of *he Act.
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Expert of Fish from Ratmagiri
Maharashira

179¢. SHRI BAPUSAHEB PARU.
LEKAR: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government are
aware that fish worth crores of rupeet
is exported from Ratnagiri District in
Maharaghtra and the value of fish

exported during the last three years,
year wise;

(b) whether the Government are
aware that last year there was no
sufficient catch of fish and there iz
financial crisis in fish industry in
Ratnagiri disgtrict and the fishermen
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are hard pressed and unable to pay
back the loans taken from Nationalis-
ed Banks; ang

(c) whether Government propose
to give financia] assistance to fisher-
men to boost export of fish and if
not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI R, V. SWAMINA.
THAN): (a) Yes, Sir. Export of
Shrimp through Ratnagiri Port dur-
ing the last three years are:

(Rs. in lakhs)

1877-78 204.91
1678.79 378.31
19%8-80 578.66

(b) 1';lilule:ce is no ‘fall in caich of
fish, last, year in . Ratnagiri "District;
in fact, there Was an-Iferéease of over
10, tonnes in 1979 ag compared to

the preyious year, , .

() ;’ingmcial asgistance for fisher-
men, is T provzded by the Geh-
unmen} of, Maharashtra ynder,
variqug, schemes. State GQYernment
make 3 payment of 30 paise per kg.
on export of gea foods. They are
algo considering a proposal to post-
pone recovery of loans.

Sohemes wnder Food for Work Pro-
gramme n Diglipur Tehsi] in
Andaman

1795. SHRI MANORANJAN BHA-
KTA. Will the Minister of RURAL
RECONSTRUCTION be pleased to
state:

(a) how many achemes have been
formulated by the Deputy Commis-
sioner, Andaman District, under the
Food for Work Programme in Digli-
pur Tehsil and how many have been
completed;

(b) their achievement and ‘total
manpower that worked in esach sche-

. B2

me separately mentloning names of
the villages witere the woark has been
done;

(8) whethey shere are some ongo-
ing schemes; if 30, the names of the
schemes, places where the schemes
are going on and the manpowep en-
gaged in each scheme ang when these
are likely to be completed;

(d) whether all those persons en-
gaged under the ‘Food for Work’
scheme were paid cash, kind or poth
and the mode of such paymens either
weekly, bi-weekly or monthly and if
any such payment is stil] pending, the
number of persons to be paid and
under what scheme and the reasons.
therefar; and

(e) whether in vi Shamnagar
in Diglipur Tehsil, the villagets under-
took work under the Food for Work
Programme and even today they were
nof pald; if so, why the villagers who
worked have been penalisedy

THE MINISTER OF STATE N
THR MINISTRY OF AGRICULTURE
AND HRURAYL ' RECONSTRUCTION
(SHRI BALESHW. RAM): (&) to-
(e), The information is being collec-
ted and will be laid on the Table
of the House,
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